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posts) belonging to Scheduled Cuastes/
Scheduled Tribes.

Repairing of Chapra-Gorakhpur Railway
Track

4087. PROF. SATYA
Will the Minister of
please to State :

DEO SINGH :
RAILWAYS be

(a) whether it is a fact that the railway
track between Chapra and Gorakhpur in
Bihar is in a bad condition and needs
repairs :

(b) whether for the above rcascn trains
between these two stations are very slow
in movement and usually late in reachiry
their destination ; and

(c) if so, whether Governmeny propose
to undertake urgent repairs of th2 said
railway track :

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN) : (a) No. Direct line beiween Go-
rakhpur and Chapra has been recently
converted into Broad Gauge and laid with
new track. On Metre Gauge l.,op ling
between these s'ations routine repairs as
necessary are being carried out.

(b) No. Any late runhmg of trains
between these stations is not primarily on
account of track condition. The maxi-

mum permissible speeds on this section of
MG are :— "

Gorakhpur-Kaptanganj
Kaptaganj-Th-ve
Thave Chapra Kacheri

60 Kmph.

55 Kmph (sub-
j ctto 50 Kmph
speed  restric-
tion on 88
Km. length)

(c) Does not arise. However, Lrack
renewal works i.e, sleeper renewals have
been sanctioned on Metre Gauge Section
between these stations on condition basis.
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Promotion to class II posts in NOrthern
Railway
4088. SHRI BALASAHEB PAWAR :

Will the Minister of RAILWAYS be
pleased to state : '

. (a) whether all the employ=2es (traflic and
commercial) in the Northern Railway have
so far been promoted on ad hoc basis to
Class-11 posts and if o, the number of
the employees working on ad hoc basis ;

(b) the number of all those employees
who were due for promotion but were not
promoted as S. F. 5 cases Wwere pending
against them ;

(c) whether those employces will  be
given promotion. in case their cases are
decided in their favour and if s, by what
time ; and

(d) whether an employee can be promo-
ted within 6 months if punishinent impeo-
sed on him is applicable after six months 7

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND (N
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN) : (a) A selection was conducted on
the Northern Railway in 1978 to draw
a panel of 35 officers for appointment to
Group ‘B’ (class 1I) posts in the Transpor-
tation (Traffic) and Commercia] Depari-
ment. Results of the selection could not be
finalised due to the High Court having
stayed the finalisation. Selection subse-
quent to 1978 could not also be held. 85
employees have so far been appoinied to

Group ‘B’ posts in the Tiansportation
(Traffic) and Commercial departmeat on
the Northern Railway on ad-hoc basis

pending availability of regularly selccted
employees.

(b) One.

(¢) The employee, if cxenoraled in the
departmental proceedings, is eligible for
promotion in turn,

(d) 1t is only where with-nolding of in-
crement: is imposed as a minor penalty (hat
the effect date is prospectively fixed to
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coincide with the date on which normal
increment would be due. In such a case,
the employee is promoted in his turn and
the penally is imposed in the promotion
grade for a period which would not
result in greater monetary loss

Termination of services of casual hot
Weather Staff under D.R.M. Howrah

4089. SHRIMATI GEETA MUKHER-
JEE : Will thé Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact ithat 200 casvui
hot weather staff engaged on compassio-
nate grounds werc working undey DRM
Howrah “(Eastern Railway) on a daily rate
basis since 1979 ;

(b) whether their services were termi-
nated on and from 1 September, 1981
anll. they: were re-cngaged from ! April,
1982 for 3 months only ;

(¢) if so, whether they have teen given
work zgain ; and

(d) if not, then considering that they
are mostly widows, daughters etc. of
deceased Railwaymen, whether steps will
be taken to guarantee jobs of pe.manent
nature to them :

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PAQLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN) : (a) to (c) About 433 staff are
sanctioned every ygar  during sumuner
season only at different stations and their
services are liable to be terminated on
expiry of sanction every year.

(d) Nearly 250 illiterate ladies are awaft-
ing recruitment in Class IV categories on
compassionate grounds. Due 1o non-
availability of suitable posts for such
female candidates, 65 of them were en-
gaged during summer seasons on iaily rates
as a measure of temporary relief agamst
the casual sanctions. Their regular ap-
pointment depends upon the availability of
suitable vacancies in due course.
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